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I THE CENTRAL ADMINIETFATIVE TRIBUMAL, JAIPF BENCH

JAIPUR ’ <N
0.A.1M0.20/94 Dt, of order: 1.3,%
St .Kéamlesh Jain & Anr, : Applicants

Vs,
Union of India & Anr, ¢ Respondents

e

Mr . E@ajvir Sharma Counzael for applicants
\

CORAM:

Hon'ble Mr,Zcpil Krishna, Member (Jadl,)

Hon'ble Mr,0.P.Sharmd, Member (Adm.).
PER HON' BLE oF ,3OPAL KrIZHMA, MEMBER(I'DL.).

Smt.Famlech Jain anl Emt.Asha MiShré,,have movad
this arplication uander 322,1% of the Alminiztrative Trihunals
Act, 1985, praying tha: the respoinients he Jirected +ton f2ncel
the iﬁpugned arder dated 27.1.94 (Annx,A-1) by which £hs app-
licdtions were invited from the substitute Assistgg%?iggchers
ccale R:,1200-2040(RkP) and the Failway "ecruitment Eaard is
to prep@re @ paEnel by selection for thé post of Asstt, Primary

Taacherz, The applicante nive &lze prayed that the resoon-

which was &dopted in the case of Smt,Girija Mehara, They
have further praved for regularvization w,z,f, the Jdate of
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for thz parpnsscs o 2niority and pay fivation etc, Thay

xa

have also priayed for @ direction rectreéining the resnondents

5=t v A~ l;»,Q e,

{%E caﬂgﬁianhe applicante for the specidl selectinn vide
Annx.A-1,
2. He hayve hedrld the le3rned coancel for the Zrplicints

ani perused the records,

(%)
.
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pplicants Smt,¥&mlesh Jain and Smk,Acha Michra,
were arpointed &s Sabstitute Teachers in the Pailway Schonl,
Fota an 22,980 and 2,3,20 respectively. They wara granhed

temperary ct&itus vide order d3ted 27,172,820, The applicénts

'.l

Cﬁ@&w cervices were to be requliricsed. The acplicants hidve already

passed the E.5, teckt vide Annx.A-3, The contentizn of fthe "
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acplicants is that after hiving completed 3 yedrs cervice,
their services £hould ha3ve been regularized by way of screen-
ing @s has heen done in the ~ase of others, When @ selection
was held by thz Selection Bo2rd constituted by the resrondents
vide order Aated 17.7.83, the applicants hadl to file & Writ
Rajasthan

Petition in the Hon'ble/High Court in regard to their grie-
vano and the same was transfar od to> this Tribunpal &nl regi-

stered as T,A M- ,163/92 which was .1isposed of by an order

dated 30.12.23 (Apnz.,A-<11). In the aforesaid T.A, a . Bench
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of this Tribunal h3d issued the following direction

"i) The responients are directed to ejuate with Smt,
Girja MHehra with the applicants in the ma3tter of
reqularisation ds the a@pplicants stand on better
footings being the appointee of the yvedr 1980 on

ccount of length of szrvice, However, other
points will be congideraed by the respeondents i.e,
marit and the mode of szelectisn etc. In othar
words, whatever mode of regularisation was
@dopted in the c3se of Smt,Girja Mehra shoulAd
2150 be @adopted in the caces of the @&pplicants,

- .4i)  The respondents shall also take into concider-
’ @tion whether it is Jdesirable to continue the
carvicas nf the applicants or not, if thece are
to be continu2d, regularise the services of
the applicants taking into consideratiosn the
length of their service.

iii) The T.A, is dizposed of with no order as +to
costs,

iv) The resrondents should decide the m3tter within
six months from the 3ate of receipt of @ copy »f
this order and take nﬁcn"sary action dccording
to law, ,

11. The respondents may adopt mole which may be just
and proper which' is eqiitable and does not take
dway the rights of equality in the facts anmi
circumstances of the case,"

4, We, therefore, dispose of this application with the

Airection to the respondents to dispnse of the rerresentd-

tion mdde by the applicints through @ detliled order cn

p—— e — )
mari§>keen1ng in view the decision renderai by @ Bznch of

this Tribunal o5n 30,11.93 in T.A,H:,163.°2, Emt.Famlesh

Jain & Cre, V=, Union of Iniia % Ore, within @ month of the

réceipt nf @ copy of this order., Howaver, the appliciant

shall he at liberty ta file @ fresh 0,A, &@fter a Jecision

is taken on their rapresentatiosns, . T
Crtae

(O,P.SLérma) (Gopal'Krishna)
Member (&), 3 Member (T) .



